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ItheCOl'J1)8nyapplialtotheRBlandfunds TIE MINISTER OF STATE IN THE 
are ntmIlted through FCNR, NRE or NRO MINISTRV OF FINANCE (SHRI, 
accounts. RAMESHWAR THAKUR): (a, and (b). Ves, 

Guldell ..... for DI ....... Aid 

·'59. SHRI BHUPINDER SINGH 
HOODA: WUlthe Mlnlsler of ANANCE be 
pleased to state: 

(a, whetherthent ant any guidelines for 
disbursing aid raceived from external agen-
cies like the World Bank and the Asian 
Development Bank among various States; 

(b) if so, the detaOs thereof; and 

(c) the braak-up 01 use of such funds for 
the last three years, State-wlse? 

SIr. External aid racelvad by way of dis-
bursement Is passed on to the Stale Gov-
ernmant . under lhe exllllra principles ot 
underflow bywayot addIllonalcentral assIs-
1anc8. Funds are released equivalent to 

. 100% of external aid dlsbli8emants In Ul. 
case of projects In the sodII services sector 
and for programmes whldl have a direct 
~arlng on poverty alleviatbn whUe in other 
cases a dIllonallly Is Umlted to 70% of aid 
disbursement 

(c) Statement contalling State-Wise 
detaOs of such ntlease on «:count ot exter-
naly aided projects duri", the last Ihree 
years In aIIached. 

STATEIENT 

Rs. erara 

States 89-90 9091 

Andhra Pradesh 35.78 38.09 68>5 

ArunachalFTadesh 

Assam 1.10 0.06 2.15 

Bihar 32.37 12.62 19.8· 

Goa 

Gujarat 62.87 135.99 172.89 

Haryana 13.76 21.55 35.21 

Himachal Pradesh 8.71 5.75 21.99 

Jammu & Kashmir 4.01 6.89 6.92 

31.03 44.80 57.91 

KeraJa 35.35 24.87 46..13 

Madhya Prade5.h 53.32 89.39 . 47.81 
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• Rs. CIDt8S 

States 88-89 89-90 90-91 

Maharashtra 81.45 103.08 139.86 

Man.,ur 

Meghalaya 

MiZoram 

NagaJand 

Orissa. 62.07 58.13 46.96 

~njab 3.13 4.00 

Rajasthan 28.13 9.35 12.44 

SMkim 

Taml ·Nadu 52.04 95.49 142.61 

4.08 

Uttar Pradesh 76.55 239.79 292.69 

WeslBengal 27.24 49.15 41.10 
------_._-_._-----------------

Sponsorship tor Foreign Training 
Programmes 

'160. SHRI J. CHOKKA RAO: Will the 
Minister of FINANCE be pleased 10 stale: 

(a)the nurmer of IChenwsiplana under 
the Commonwealth Development 
ProgramrMs and Colombo Plan including 
bUateral arrangements for sponsorsh., of 
our personnel to foreign Iralnlng 
programmes; and 

(b) the number of persons sponsol8d 
for various schemeslplans during the last 
th .... ~. year-wise and State and Union 
Tenttory-wlse? 

TIE MINISTER OF STATE IN TtE 
MINISTRY OF FINANCE (SHRI 
RAMESHWAR THAKUR): (8) Thera is no 
~rogramrne called the Commonwaalth De-
veIapmenl Programme. There ata rater-
encas forboth general and speclallsad IraIn-
Ina under the Colombo Plan In mailers 
talavanl to econonic and social develop-
ment In the d8v8IopIng countries or South 
and South-Easl Asia through their own co-
aperathI8 eftorts and wah assistance from 
otharmembercountrles. TheCoiormopian 
Is also • useful forum for the exchange or 
Infonnatlan and Ideas on Technical C0op-
eration and Technical AssIIIance be1waen 
the number countrtas. india has pIayed-an 
IICIIv8 rail In the Colombo Plan actIvIIIIs 


